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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH:
AT HYDERABAD ' |

ORIGINAL APPLICATION NO.66 of 1989

'DATE OF JUDGMENT: \\ — N{-\q§\\
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Mr, K,N,Chary
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AND

1. Union of India represented by
the Secretary, Ministry of Steel & Mines,
Dept, of Mines, :
New Delhi,

2. The Director General,
Geological Survey of India,
Calcutta,

3. The Deputy Director General,
Geological Survey of India,
Southern Regional Office,
Mukaramjahl Road,

Hyderabad-500001. .o Respondents

FOR APPLICANTS: Mr. V.Venkateswara Rao, Advocate

FOR RESPONDENTS: Mr, Naram Bhaskar Rao, Addl, CGSC

. [

Smt, Taivaba Asgar _ .o Applicants



CORAM:

Hon'ble Shri J.Narasimha Murthy, Member (Judl,)
Hon'ble Shri R,Balasubramanian, Member (Admn.)

rd

JUDGMERT OF THE DIVISION BENCH DELIVERED BY THE HON'BLE
SHRI -J.NARASIMHA MURTHY, MEMBER (JUDICIAL)

This is a petition filed by the petitioners for a
relief to revise their pay scales of B,330-560 as Junior

Scribers to that of %.425-700_with effect from 13,5,1985

- notionally and to declare that the petitioners are entilted

to the actual benefit of pay fixation in the said scale with
effect from 1.11;1983 and further revision to tﬁe scale of
%5.1400-2300 (RSRP) with effect from 1,1.1986 or the date of
option in individual cases, as was done iﬁ the case of the
Draftsmen in the grade of 8.330-560 arnd quash the letter
No.J-lldll/ll/BT-M.Z aated-B.i2.1988 and letter No,J,11011/
11/87/M.2, dated 19.8.1987 issued by the Ministry of Steel &
Mines, Department of Mines, New Deihi, directing the

respondents to grant the pay scales of R5,425-700 amst (RS)

‘and Rs.1400-2300 (RSRP) with effect from the respective dates

to the applicants herein, with all consecuential benefits
an
such as arrears of pay and allowances/fixation of pay etc,.;

Brief facts of the case are as follows:-

The petitioners herein are working as Scribers in

the Map Printing Division of the Geological Survey of India
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~in the case of Draftsman is Diploma in Draftsmanship with

at Hyderabad. The first applicant was initially appointed
as Junior Scriber in the pay scale of ’,330-560 on
25,6,1977, Thereafter, he was promoted as Senior Scriber
in the pay scale of Rs,425-640 and he was further promoted
as Head Scriber in the pay scale of m.550-756. The 2nd

applicant was intially.appointed as Junior Scriber in the

. pay scale of Rs.330-560 with effect from 6.4.1976 and was

promoted as Senior Scriber in the Pay scale of Rs, 425-640,
The applicants Nos. 3, 4, 5 and 5 have been appointed as
Junior Scribers in the pay scale of Rs.330-560 with effect
from 5.7.1979, 18,7.1979, 31.10,1979 and March 1976 respe-
ctively,_"?he Map Printing Prees of Geological Survey of
India, Hyderabad has 3 grades of Scribers viz., Head
Scriber, Senior Scriber and Junigr Scriber with>recruitment

rules similar to Senior Technical Assistant (Drawing Office),

Junior Technical Assistant (Drawing Office) and Draftsman
under Drawing Office stream of the Geological Survey of
India. The job performed by the Scriber is similar and
identical to the job performed by the Draftsman. The
existing recruitment ru;es for ﬁhe‘Scribing stream and the
Drawing Office stream posts of the Geological Survey of
India are almost identical at the entry points of both the
streams i.e.,. Draftsman in Drawing Office stream and Junior

Scriber in the Scribing Stream, The only differerce being

2/3 years course while practical knowledge in Map drawing
is a must for Junior Scriber. The rest of the posts of
Drawing COffice stream i.e., Junior Technical Assistant and '
Senior Technical Assistant are promotion posts, Similarly,

the posts of Senior Scriber and Head Secriber are also

-

promotion posts. The posts of Draftsmajé/jjzier Technical

-
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Agsistant and Senior Technical Assistant carry the pay

scale of Rs,260-400, 330-560 and 425-700 respectively which

‘were subsequently revised. The posts of Junior Scriber

and Senior Scriber and Head Scriber carry the scales of
Rs. 330-560, 425-640 and 550-750 respectively, Thus, the
posf of Junior Seriber in the Scribing stream carries
a higher scalehof pay i.e., %.330-560 than that of the
Draftsman of the Drawing Office stream which was only

Rs.260-400, While the basic functions of both the Scriber

and Draftsman are similar i.e., map making, there is

some difference in the actuallprocess adopted by each,
Scribing is a modern and modified version of Draftsmanship
emploved for the reproduction of high quality maps in.
print which requires additional skills.l The Draftsman
in Geological Sufvey of India is being imparted a special
training in Survey of India to_enable him to undertake

the scribing. 1In fact, scribing can be done by a braftsman,
only after a specialised training. ©On -the other hand, a
Scriber if posted to Drawing Section will be able to
perform the duties of a Draftsman, without any training.
Draftsmen from Survey of India are brought to Geclogical
Survey of Iﬁdia on députation to work as Scribers. ©One
such example is Mr, Phoolchand; who was subsequently repa-

triated,

2, Recognisifig the fact that Scribing is a most sophi-
sticated function, the initial recruitment to the Scribing
stream igs made in the pay scale of 8,330-560 with the

designation of Junior Scriber whereas the initial recdruit-
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ment to the post of Draftsman in the Drawing Office stream
carries the pay scale of k.260-400 only. The pay scale of
Draftsman has been\upgraded from %.260-4d0 to Rs. 330-560
following an arbitration award with effect from 13,5,1982
and further revised to Rs.425-700 with effect from 1,11.1983
on the basis of the Central Public_Works Department award
vide Ministry of Steel & Minés, Department of Mines, letter
dated 1.7.1985 and it was implemented by the Director
General, Geologiczl Survey of India, Calcutta vide his
letter daﬁed 15.10.1985 oﬁ the basis of the Government of
India Office Memo dated 13.3.1984, As a result, the
Draftsman who joined originally in the grade of &.260-&00
is placed in the grade of #s,425-700 (Rs,1400-2300 RSRP)
whereas the Scribers (Junior) who joined in a higher

scale of Rs,330-560 (now Rs,1200-2040 RSRP) remained in

lower scale even after 7 to 10 years of service., Thus,

a superior post once is now being treated as inferijior post.
3. Aggrieved by the denial of revised pay scale of
Rs.425-700, the Scribers submitted a representation on
25.3.1986 to the Director Geﬁeral, Genlogical Survey of
India, Calcutﬁa, requesting for grant of revised pay scale =
on par with the Draftsman stream of the Geological Survey
of India on the basis of the CPWD Award, followed by a
reminder dated 12.,6,1986, Thereaftef, the Director General,
Geological Survey of India, Calcutta, addressed a letter
dated 15.1.,1987 to the Mini%try'of Steel & Mines, Department
of Mines,_New Delhi, recuesting to consider the case of

pay disparity between Drawing Office stream-and Scribing

stream and convey approval at an'@se® early date, Since,

e L

to the.Director General,
there was no reply from the Ministry/ the Scribers of

Geological Survey of India submitted a representation to

h—
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the Ministry of-Steel & Mines on 16.7.1987 féfiowed by
reminders dated 16.11.1987_énd 3.3.1988 seeking redressal
of théir grievance regarding disparity of pay scales of
Scribef (Junior) and Draftsman (Junior). No action was
taken by the Ministry in the matter. In the'meeting
held on 15.4.1988 with the Geological Survey,of India
Employees' Assoclation, a recognised Union, a point was
raised régarding nonfimplementation of the CPWD Award for
Scribers., The officials informed that the Ministry
clarified vide their letter dated 19.8.1987 that the
Scribing stream is not covered ﬁnder,the CPWD Award for
D;aftsman. The said letter dated 19.8.1987 was not commu-

nicated to the applicants so far.

4, The Director General, Geological Survey of India,

Calcutta, once again wrote a letter on 25,4.1988 to the

Ministry of Steel & Mines to reconsider their stand on the
question of exﬁending the benefiﬁs of CPWD Award for Draft-
man to Seribing étream aiso but the same was rejected by

the Ministry vide their letter dated 8.12,1988. Two
Draftsmen from Calcutta'Were.sent for training in the
scribing work vide Office Order dated 21,9,1987, One
Draftsman from Lucknow was sent for training in scribing
work at Map Printing Division, Hyderabad, vide letter dated
16.6.1988, Though the scribing is considered to be more
sophisticated and strenuous work than that of the Draftsman-
ship, the scribers of Geological Survey of India are not
treated on par with the Draftsmen of Geological Survey of
India in the matter of granp of pay scalés. Though the
Scribers discharge the duties of almost similar and identical
to that of the Draftsmen of Geological Survev of India, just

because they are not designated as Draftsmen, the Scribers
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are discriminated in the matter of pay scales. In fact,
there were pfoposaksto merge the cadres of Draftsman and

Scriber by the Department.

5. . The rejection of the Ministry to grant the pay
scale of the Draftsman to the Sgribers is not on the ground

that they are not entitled to the said pay scales but on

/ the ground that the 4th Central Pay Commission did not

recommend, Inlfact,‘the required information was furnished
to the 4th Pay Commission by the authorities in this regard,
but it appearsrthat the matter has beén ignored by the
Commission'oﬁ the gfound that the information was belated,
Therefore,‘the denial of the said pay scales to the Séribers
of Geological Survey of India is violative of Articles 14,
16 and 39(d) of the Constitufion of India being arbitrary
and discriminatory. ﬁence, the petitioners filed this

petition for the above said relief,

6. The respondents filed a couhter with the following

contentions: -

The Applicant No.l was appointed as Head Scriber in
Geological Survey of Inéia in the pay scale of.%.SSO-TSO
with effect from 23.11,1977 while the Applicant No.2 was
appointed as Scriber (Senior) in the pay scale of Bs,425-640
with effect from 1,4.1976. The other applicants have been
éppointed as Scribers (Junior) as claimed. The Geological
Survey of India is having three grades in its Map Printing
Press, Hyderabad viz;, Head Scriber, Senior Scriber and
Junior Scriberﬂan@ in its Drawing Stream three grades viz,,

Senior Technical Assistant (Drawing Office), Junior Technical

8 kY
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Assistant (Drawing Office) and Draftsman. The pay scales
and the recruitment rules for each of these cadreé are
shown in ﬁhe statemenf enclosed to thefounter. Though
there is some similarity in the recruitment rules,

insofar as the minimum educational qﬁalifications are
concerned, there is significant‘difference in technical
qualifications and experience, The essential technical
qualifications for the various grades in the Drawing stream

as mentioned in the recruitment rules is sine guanon for

recruitment against any post in the stream, whereas there is
no such stipula£i§n~in the recruitment rules of the Scribing
stream, <Thus, the Draftsman is more quéiified technically
than the Scriber ab-initic, |

: ' ) Draftsmen,
7. With regard to the jols performed by the Sgribers'andz
it is stated that the job contents of both the streams
belong to diffe?ent speéialities and cannot be equated.
The Scribing job recuires for reproduction of maps by printing
while the Draftsman's job requires drawing and preparation
of all types of maps to given.épecifications.' Regarding
training of Draftsmen in scribking by deputing them to the
Suxvey of India, it is stated that this had become necessary
to cope up with the workload in the Map Printing Division
and due to shortage of Scribers, As per the recommendations
of.the IITIrd Pay Commission, the pay scales of Draftsman
Grades IT and I1I were fixed at #,260-430 but not #,240-400
and the pay/écales of Draftsman Grade-I was fixed at Rs,330-
560, Subsequéntly, as per the recoﬁmnndations of the Review
Cémmittee, the pay scales of the Draftsman Grade—I;igII and

III were merged into single scale of &,330-560 and designated

“\ V -
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as Draftsman wiéh effect from 20.12.1980, From 1.1.1973,
the pay scale of Draftsman has ‘been revised from &s,330-560
to 25,.425-700 as per’the orders‘of the Ministry of Steel &
Mines in letter dated 5.5.1988, Hence, the said order has

no relevance to the case of Scribers.

8. On the baéis of the representation, the case was
referréd to the Ministry of Steel & Mines, New Delhi but

tﬁe same was not éccepted by the Ministry.- If the indi-
viduais have had the aécess to official correspondence,

and have succeeded in obtaining copies of the correspondence
by unfair means, they are nét expected to make use of the

same in support of their case, The information as¥Ked for

by the IVth Pay Commissidn wag furnished by the office in

. June 1984. " Normally matters relating to equating of

different posts and their pay écales have to be left to

the Judgment of the expert bodies like Pay Commission.

No discriminatioﬁ has been made to the Scribers as the
revision of pay scales of Draftsman was made on the basis

of a special award contained in the Ministry of Steel & Mines,
Department of Mines letter dated 5.5.1986. There was however
no proposal fbr'me¥ger of the cadre of Draftsman with that

of the Scriber., The petitioners failed to make out a case
for grant of the relief claimed by tﬁem and there are no
merits in the petition and the petition ié lidble to be

dismissed,

9, - Shri V,Venkateswara Rao, learned counsel for the

' learned
applicant and Shri Naram Bhaskar Rao,/Addl, CGSC on behalf

of the respohdents, argued the matter,
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10 The petitioners have been working as Scribers in
N i dia,
the Map Printing Division of Geological Survey of Indi

There are three grades in the category of

(2) Senior Scribers and

Seribers viz., (1) Junior Scribers

(3) Head Scribers.” The intiai pay scale of the Junior

Seribers is ®.330-560. The "pay scale of the Senlor Scriber

is Rs.425-640 and the Head Scriber is Ps.550-750.

11. There are three categories of Draftsmen in the same

They are, Draftsmen Ggade-III,

Department viz., Survey of In@ia.
Draftsmen Grade-II and Dra ftsmen Grade-I. Their pay scales
are, Draftsmen Grade-ITI wab:drawingiqn the pay scale~of
&, 260-400, Draftgmeﬁ Grade-II were dfawing péy in the pay
smle of Rs,330-560 and the Draftsmen érade-I were drawipg pay
in the pay scale of 8.425—700.

. ‘ initially )
12, Insofar as the pay scales are concerned, /the Scribers
were drawing higher scaies’of pay-whereaé the Draftsmen were |
drawing the lower scales of pay. Basing on an Award of Board
of Arbitration, the pay scale_; of the Draftsmen Grade-IIl was
raised from Rs,260-400 to Rs,330-560, Draftsmen Grade-II'was
raised from Rs,330-560 to Rs,425-700 and the Draftsmen Grade-l
was raised from Rs,425~700 to Rs,550-750, Very recently, the
pay scales of Draftsmen w@g;further increased on the basis o
the Central Public Works Department Award dmxms#t with effect
from 13,5,1982 raising £hg.p§g §¢q}e;.of the Draftsmen Grade
from Bs, 330-560 to Rs,425-700 whereas the Scribers who were
gétting pay in the pay scale of Rs,330=560 were originaliy
remained as it is. The Draftsmen wé?ézéﬁéégng lesser péy
scales than the Scribers because the Government has recognij

(IR Ve

that the Scriber%géfg:jmore skillful and pains-taking, so

were given higher scales of pay for a petty long time wher
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theiﬁ:éffsmeﬁLghé;m&wolﬁﬁ are diploma hoigers, they were given

lesser scales of pay, The Government recognised the Scribers

as superior grade because of the relative merits ;3 the wd}kv
7/fe£eéﬁem. But all pf'é sudden, basing on an award, the pay
scales of theDraftsmen|were made equal to the Scribers and
they further raised their pay scales more than the pay scales
of the Scribers within a short span of time basing on the

CPWP Award., The Government very well knew that the Scribers
are higher categéry, so they were given higher scales‘of pay

in the beginning. When the Draftsmen scales were increased
basing on some Awards, the duty qses on the Government' tocamﬁwH
. oansiond e

Hsten—%te the disparity between the Scrlbers and the Draftsmen.
Atleast, the Scribers can be put on equal grade along with

the Draftsmen but the Government did not give higher scales

of ?ay to the Scribers, The ScCribers made representation’; fo
the Department and the Govérnment did not consider the same.
The'Government itself did not take a decision to increase the
pay scales of the Draftsmen. Only basing on the Awards, they
increased the pay scales of the Draftsmen and the very Department
made a recommendation to the Government about the 1necuallt1es
in the pay scales of the Draftsmen and the Scribers and they
stated that the Scribefs are discharging more pains-taking work,
They stated while recommending to the Government about the

pay scales of the Scribérs, that, the Scribing can be done by

a Draftsman, only after?épecialised training and they also
stated that the scribing job is pains-teking one and it requires
additional skills to work with special toéls ané hard plastic
materials and with'constantly focussed artificial light into
the Scriber's eyes from beneath their working sheets, They
also stated that"it needs no special emphasis that these

working conditions continued for long periosd may tell upon

the eyesight of the individuals involved in the scribing work.,"

/
I i




They further stated that
(4 Juniors, 2 Senior and 1 Head Scriber)Ain the Department
vis-a~vis the heavy work load, the Scribers tend to be
overburdened with work, So, dccording to the Department,
@hﬁchribers require equal treatment on par with the Draftsmen.
The petitioners themselves also contended in their represen-
tation to the Secretary to the Government, Department of
Mines, New Delhi that their work in the Department is mofe
pains~taking involving long hours of work every day, looking
over a power light source below the scribe sheets., They also
contended that the séribing work requires additional skills
is corroborated by the fact that Draftsmen in Geological |
Survey of India are being imparted special training in Survey
of India to enable them to under-take the scribing. Hence,

the Scribers deserve, if not higher benefits, atleast parity
with the Draftsmen., In fact Scribers are %reated as a step
lower than that of the Draftsmen. Recognising the fact that
the scribing is a more sophisticated function, the Secribers
were originally recruited in the higher pay scale of Bs,330-560
whereas the lowest scale ¥mxxkm of Bs, 260-400 waslgiven_ro the
Dfaftsmen. According to the petitioners, the pay scale’ of
Draftsmen was . increased to Rs,425-700. So, they requested

the Government to treat them on par with the Draftsmen.

13, In this case, the Government, at the inception, placed

the Scribers in higher grade than the Draftsmen, After
wmdl\w

recognising the skill and the #isk involved in the work,

the Government has fixed higher scales of pay and the Draftsmen

were given the lower scales of pay. The Government itself

has not gone into the details of the respective duties and

works of the two categories of people by appointing a committee

on their own accord and they merely based on the Awards given
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1. Union of India represented by
the Secretary, Ministry of Steel & Mines,
Dept, of Mines, :
New Delhi,

2. The Director General,
Geological Survey of India,
Calcutta,

3. The Deputy Director General,
Geological Survey of India,
Southern Regional Office,
Mukaramjahl Road,

Hyderabad-500001. .o Respondents

FOR APPLICANTS: Mr. V.Venkateswara Rao, Advocate

FOR RESPONDENTS: Mr, Naram Bhaskar Rao, Addl, CGSC
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JUDGMERT OF THE DIVISION BENCH DELIVERED BY THE HON'BLE
SHRI -J.NARASIMHA MURTHY, MEMBER (JUDICIAL)

This is a petition filed by the petitioners for a
relief to revise their pay scales of B,330-560 as Junior

Scribers to that of %.425-700_with effect from 13,5,1985

- notionally and to declare that the petitioners are entilted

to the actual benefit of pay fixation in the said scale with
effect from 1.11;1983 and further revision to tﬁe scale of
%5.1400-2300 (RSRP) with effect from 1,1.1986 or the date of
option in individual cases, as was done iﬁ the case of the
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11/87/M.2, dated 19.8.1987 issued by the Ministry of Steel &
Mines, Department of Mines, New Deihi, directing the

respondents to grant the pay scales of R5,425-700 amst (RS)

‘and Rs.1400-2300 (RSRP) with effect from the respective dates

to the applicants herein, with all consecuential benefits
an
such as arrears of pay and allowances/fixation of pay etc,.;

Brief facts of the case are as follows:-

The petitioners herein are working as Scribers in
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~in the case of Draftsman is Diploma in Draftsmanship with

at Hyderabad. The first applicant was initially appointed
as Junior Scriber in the pay scale of ’,330-560 on
25,6,1977, Thereafter, he was promoted as Senior Scriber
in the pay scale of Rs,425-640 and he was further promoted
as Head Scriber in the pay scale of m.550-756. The 2nd

applicant was intially.appointed as Junior Scriber in the

. pay scale of Rs.330-560 with effect from 6.4.1976 and was

promoted as Senior Scriber in the Pay scale of Rs, 425-640,
The applicants Nos. 3, 4, 5 and 5 have been appointed as
Junior Scribers in the pay scale of Rs.330-560 with effect
from 5.7.1979, 18,7.1979, 31.10,1979 and March 1976 respe-
ctively,_"?he Map Printing Prees of Geological Survey of
India, Hyderabad has 3 grades of Scribers viz., Head
Scriber, Senior Scriber and Junigr Scriber with>recruitment

rules similar to Senior Technical Assistant (Drawing Office),

Junior Technical Assistant (Drawing Office) and Draftsman
under Drawing Office stream of the Geological Survey of
India. The job performed by the Scriber is similar and
identical to the job performed by the Draftsman. The
existing recruitment ru;es for ﬁhe‘Scribing stream and the
Drawing Office stream posts of the Geological Survey of
India are almost identical at the entry points of both the
streams i.e.,. Draftsman in Drawing Office stream and Junior

Scriber in the Scribing Stream, The only differerce being

2/3 years course while practical knowledge in Map drawing
is a must for Junior Scriber. The rest of the posts of
Drawing COffice stream i.e., Junior Technical Assistant and '
Senior Technical Assistant are promotion posts, Similarly,

the posts of Senior Scriber and Head Secriber are also

-

promotion posts. The posts of Draftsmajé/jjzier Technical
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Agsistant and Senior Technical Assistant carry the pay

scale of Rs,260-400, 330-560 and 425-700 respectively which

‘were subsequently revised. The posts of Junior Scriber

and Senior Scriber and Head Scriber carry the scales of
Rs. 330-560, 425-640 and 550-750 respectively, Thus, the
posf of Junior Seriber in the Scribing stream carries
a higher scalehof pay i.e., %.330-560 than that of the
Draftsman of the Drawing Office stream which was only

Rs.260-400, While the basic functions of both the Scriber

and Draftsman are similar i.e., map making, there is

some difference in the actuallprocess adopted by each,
Scribing is a modern and modified version of Draftsmanship
emploved for the reproduction of high quality maps in.
print which requires additional skills.l The Draftsman
in Geological Sufvey of India is being imparted a special
training in Survey of India to_enable him to undertake

the scribing. 1In fact, scribing can be done by a braftsman,
only after a specialised training. ©On -the other hand, a
Scriber if posted to Drawing Section will be able to
perform the duties of a Draftsman, without any training.
Draftsmen from Survey of India are brought to Geclogical
Survey of Iﬁdia on députation to work as Scribers. ©One
such example is Mr, Phoolchand; who was subsequently repa-

triated,

2, Recognisifig the fact that Scribing is a most sophi-
sticated function, the initial recruitment to the Scribing
stream igs made in the pay scale of 8,330-560 with the

designation of Junior Scriber whereas the initial recdruit-

A~
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ment to the post of Draftsman in the Drawing Office stream
carries the pay scale of k.260-400 only. The pay scale of
Draftsman has been\upgraded from %.260-4d0 to Rs. 330-560
following an arbitration award with effect from 13,5,1982
and further revised to Rs.425-700 with effect from 1,11.1983
on the basis of the Central Public_Works Department award
vide Ministry of Steel & Minés, Department of Mines, letter
dated 1.7.1985 and it was implemented by the Director
General, Geologiczl Survey of India, Calcutta vide his
letter daﬁed 15.10.1985 oﬁ the basis of the Government of
India Office Memo dated 13.3.1984, As a result, the
Draftsman who joined originally in the grade of &.260-&00
is placed in the grade of #s,425-700 (Rs,1400-2300 RSRP)
whereas the Scribers (Junior) who joined in a higher

scale of Rs,330-560 (now Rs,1200-2040 RSRP) remained in

lower scale even after 7 to 10 years of service., Thus,

a superior post once is now being treated as inferijior post.
3. Aggrieved by the denial of revised pay scale of
Rs.425-700, the Scribers submitted a representation on
25.3.1986 to the Director Geﬁeral, Genlogical Survey of
India, Calcutﬁa, requesting for grant of revised pay scale =
on par with the Draftsman stream of the Geological Survey
of India on the basis of the CPWD Award, followed by a
reminder dated 12.,6,1986, Thereaftef, the Director General,
Geological Survey of India, Calcutta, addressed a letter
dated 15.1.,1987 to the Mini%try'of Steel & Mines, Department
of Mines,_New Delhi, recuesting to consider the case of

pay disparity between Drawing Office stream-and Scribing

stream and convey approval at an'@se® early date, Since,

e L

to the.Director General,
there was no reply from the Ministry/ the Scribers of

Geological Survey of India submitted a representation to

h—
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the Ministry of-Steel & Mines on 16.7.1987 féfiowed by
reminders dated 16.11.1987_énd 3.3.1988 seeking redressal
of théir grievance regarding disparity of pay scales of
Scribef (Junior) and Draftsman (Junior). No action was
taken by the Ministry in the matter. In the'meeting
held on 15.4.1988 with the Geological Survey,of India
Employees' Assoclation, a recognised Union, a point was
raised régarding nonfimplementation of the CPWD Award for
Scribers., The officials informed that the Ministry
clarified vide their letter dated 19.8.1987 that the
Scribing stream is not covered ﬁnder,the CPWD Award for
D;aftsman. The said letter dated 19.8.1987 was not commu-

nicated to the applicants so far.

4, The Director General, Geological Survey of India,

Calcutta, once again wrote a letter on 25,4.1988 to the

Ministry of Steel & Mines to reconsider their stand on the
question of exﬁending the benefiﬁs of CPWD Award for Draft-
man to Seribing étream aiso but the same was rejected by

the Ministry vide their letter dated 8.12,1988. Two
Draftsmen from Calcutta'Were.sent for training in the
scribing work vide Office Order dated 21,9,1987, One
Draftsman from Lucknow was sent for training in scribing
work at Map Printing Division, Hyderabad, vide letter dated
16.6.1988, Though the scribing is considered to be more
sophisticated and strenuous work than that of the Draftsman-
ship, the scribers of Geological Survey of India are not
treated on par with the Draftsmen of Geological Survey of
India in the matter of granp of pay scalés. Though the
Scribers discharge the duties of almost similar and identical
to that of the Draftsmen of Geological Survev of India, just

because they are not designated as Draftsmen, the Scribers
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are discriminated in the matter of pay scales. In fact,
there were pfoposaksto merge the cadres of Draftsman and

Scriber by the Department.

5. . The rejection of the Ministry to grant the pay
scale of the Draftsman to the Sgribers is not on the ground

that they are not entitled to the said pay scales but on

/ the ground that the 4th Central Pay Commission did not

recommend, Inlfact,‘the required information was furnished
to the 4th Pay Commission by the authorities in this regard,
but it appearsrthat the matter has beén ignored by the
Commission'oﬁ the gfound that the information was belated,
Therefore,‘the denial of the said pay scales to the Séribers
of Geological Survey of India is violative of Articles 14,
16 and 39(d) of the Constitufion of India being arbitrary
and discriminatory. ﬁence, the petitioners filed this

petition for the above said relief,

6. The respondents filed a couhter with the following

contentions: -

The Applicant No.l was appointed as Head Scriber in
Geological Survey of Inéia in the pay scale of.%.SSO-TSO
with effect from 23.11,1977 while the Applicant No.2 was
appointed as Scriber (Senior) in the pay scale of Bs,425-640
with effect from 1,4.1976. The other applicants have been
éppointed as Scribers (Junior) as claimed. The Geological
Survey of India is having three grades in its Map Printing
Press, Hyderabad viz;, Head Scriber, Senior Scriber and
Junior Scriberﬂan@ in its Drawing Stream three grades viz,,

Senior Technical Assistant (Drawing Office), Junior Technical

8 kY
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Assistant (Drawing Office) and Draftsman. The pay scales
and the recruitment rules for each of these cadreé are
shown in ﬁhe statemenf enclosed to thefounter. Though
there is some similarity in the recruitment rules,

insofar as the minimum educational qﬁalifications are
concerned, there is significant‘difference in technical
qualifications and experience, The essential technical
qualifications for the various grades in the Drawing stream

as mentioned in the recruitment rules is sine guanon for

recruitment against any post in the stream, whereas there is
no such stipula£i§n~in the recruitment rules of the Scribing
stream, <Thus, the Draftsman is more quéiified technically
than the Scriber ab-initic, |

: ' ) Draftsmen,
7. With regard to the jols performed by the Sgribers'andz
it is stated that the job contents of both the streams
belong to diffe?ent speéialities and cannot be equated.
The Scribing job recuires for reproduction of maps by printing
while the Draftsman's job requires drawing and preparation
of all types of maps to given.épecifications.' Regarding
training of Draftsmen in scribking by deputing them to the
Suxvey of India, it is stated that this had become necessary
to cope up with the workload in the Map Printing Division
and due to shortage of Scribers, As per the recommendations
of.the IITIrd Pay Commission, the pay scales of Draftsman
Grades IT and I1I were fixed at #,260-430 but not #,240-400
and the pay/écales of Draftsman Grade-I was fixed at Rs,330-
560, Subsequéntly, as per the recoﬁmnndations of the Review
Cémmittee, the pay scales of the Draftsman Grade—I;igII and

III were merged into single scale of &,330-560 and designated

“\ V -
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as Draftsman wiéh effect from 20.12.1980, From 1.1.1973,
the pay scale of Draftsman has ‘been revised from &s,330-560
to 25,.425-700 as per’the orders‘of the Ministry of Steel &
Mines in letter dated 5.5.1988, Hence, the said order has

no relevance to the case of Scribers.

8. On the baéis of the representation, the case was
referréd to the Ministry of Steel & Mines, New Delhi but

tﬁe same was not éccepted by the Ministry.- If the indi-
viduais have had the aécess to official correspondence,

and have succeeded in obtaining copies of the correspondence
by unfair means, they are nét expected to make use of the

same in support of their case, The information as¥Ked for

by the IVth Pay Commissidn wag furnished by the office in

. June 1984. " Normally matters relating to equating of

different posts and their pay écales have to be left to

the Judgment of the expert bodies like Pay Commission.

No discriminatioﬁ has been made to the Scribers as the
revision of pay scales of Draftsman was made on the basis

of a special award contained in the Ministry of Steel & Mines,
Department of Mines letter dated 5.5.1986. There was however
no proposal fbr'me¥ger of the cadre of Draftsman with that

of the Scriber., The petitioners failed to make out a case
for grant of the relief claimed by tﬁem and there are no
merits in the petition and the petition ié lidble to be

dismissed,

9, - Shri V,Venkateswara Rao, learned counsel for the

' learned
applicant and Shri Naram Bhaskar Rao,/Addl, CGSC on behalf

of the respohdents, argued the matter,
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10 The petitioners have been working as Scribers in
N i dia,
the Map Printing Division of Geological Survey of Indi

There are three grades in the category of

(2) Senior Scribers and

Seribers viz., (1) Junior Scribers

(3) Head Scribers.” The intiai pay scale of the Junior

Seribers is ®.330-560. The "pay scale of the Senlor Scriber

is Rs.425-640 and the Head Scriber is Ps.550-750.

11. There are three categories of Draftsmen in the same

They are, Draftsmen Ggade-III,

Department viz., Survey of In@ia.
Draftsmen Grade-II and Dra ftsmen Grade-I. Their pay scales
are, Draftsmen Grade-ITI wab:drawingiqn the pay scale~of
&, 260-400, Draftgmeﬁ Grade-II were dfawing péy in the pay
smle of Rs,330-560 and the Draftsmen érade-I were drawipg pay
in the pay scale of 8.425—700.

. ‘ initially )
12, Insofar as the pay scales are concerned, /the Scribers
were drawing higher scaies’of pay-whereaé the Draftsmen were |
drawing the lower scales of pay. Basing on an Award of Board
of Arbitration, the pay scale_; of the Draftsmen Grade-IIl was
raised from Rs,260-400 to Rs,330-560, Draftsmen Grade-II'was
raised from Rs,330-560 to Rs,425-700 and the Draftsmen Grade-l
was raised from Rs,425~700 to Rs,550-750, Very recently, the
pay scales of Draftsmen w@g;further increased on the basis o
the Central Public Works Department Award dmxms#t with effect
from 13,5,1982 raising £hg.p§g §¢q}e;.of the Draftsmen Grade
from Bs, 330-560 to Rs,425-700 whereas the Scribers who were
gétting pay in the pay scale of Rs,330=560 were originaliy
remained as it is. The Draftsmen wé?ézéﬁéégng lesser péy
scales than the Scribers because the Government has recognij

(IR Ve

that the Scriber%géfg:jmore skillful and pains-taking, so

were given higher scales of pay for a petty long time wher
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theiﬁ:éffsmeﬁLghé;m&wolﬁﬁ are diploma hoigers, they were given

lesser scales of pay, The Government recognised the Scribers

as superior grade because of the relative merits ;3 the wd}kv
7/fe£eéﬁem. But all pf'é sudden, basing on an award, the pay
scales of theDraftsmen|were made equal to the Scribers and
they further raised their pay scales more than the pay scales
of the Scribers within a short span of time basing on the

CPWP Award., The Government very well knew that the Scribers
are higher categéry, so they were given higher scales‘of pay

in the beginning. When the Draftsmen scales were increased
basing on some Awards, the duty qses on the Government' tocamﬁwH
. oansiond e

Hsten—%te the disparity between the Scrlbers and the Draftsmen.
Atleast, the Scribers can be put on equal grade along with

the Draftsmen but the Government did not give higher scales

of ?ay to the Scribers, The ScCribers made representation’; fo
the Department and the Govérnment did not consider the same.
The'Government itself did not take a decision to increase the
pay scales of the Draftsmen. Only basing on the Awards, they
increased the pay scales of the Draftsmen and the very Department
made a recommendation to the Government about the 1necuallt1es
in the pay scales of the Draftsmen and the Scribers and they
stated that the Scribefs are discharging more pains-taking work,
They stated while recommending to the Government about the

pay scales of the Scribérs, that, the Scribing can be done by

a Draftsman, only after?épecialised training and they also
stated that the scribing job is pains-teking one and it requires
additional skills to work with special toéls ané hard plastic
materials and with'constantly focussed artificial light into
the Scriber's eyes from beneath their working sheets, They
also stated that"it needs no special emphasis that these

working conditions continued for long periosd may tell upon

the eyesight of the individuals involved in the scribing work.,"

/
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They further stated that
(4 Juniors, 2 Senior and 1 Head Scriber)Ain the Department
vis-a~vis the heavy work load, the Scribers tend to be
overburdened with work, So, dccording to the Department,
@hﬁchribers require equal treatment on par with the Draftsmen.
The petitioners themselves also contended in their represen-
tation to the Secretary to the Government, Department of
Mines, New Delhi that their work in the Department is mofe
pains~taking involving long hours of work every day, looking
over a power light source below the scribe sheets., They also
contended that the séribing work requires additional skills
is corroborated by the fact that Draftsmen in Geological |
Survey of India are being imparted special training in Survey
of India to enable them to under-take the scribing. Hence,

the Scribers deserve, if not higher benefits, atleast parity
with the Draftsmen., In fact Scribers are %reated as a step
lower than that of the Draftsmen. Recognising the fact that
the scribing is a more sophisticated function, the Secribers
were originally recruited in the higher pay scale of Bs,330-560
whereas the lowest scale ¥mxxkm of Bs, 260-400 waslgiven_ro the
Dfaftsmen. According to the petitioners, the pay scale’ of
Draftsmen was . increased to Rs,425-700. So, they requested

the Government to treat them on par with the Draftsmen.

13, In this case, the Government, at the inception, placed

the Scribers in higher grade than the Draftsmen, After
wmdl\w

recognising the skill and the #isk involved in the work,

the Government has fixed higher scales of pay and the Draftsmen

were given the lower scales of pay. The Government itself

has not gone into the details of the respective duties and

works of the two categories of people by appointing a committee

on their own accord and they merely based on the Awards given
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I As per Hon'ble Sri A.V. Haridasan, Member(J) [

Heard Shri V. Venkateswar Rao, learnsd counssl

" for the applicant,

2. At the requsst of the applicant's counsel,/%:;;

the appiicant may be permitted tﬁ withdraw this
ahplication without prejudice to claim the relief
sgught for in this 9’&‘ directly from the raspnnﬂentf,
With such oﬁé%éﬁZ;ZQﬁ;/;he M.A, ia dismissed as not

presssd. No costs.

“( A.B., Gorthi ) ( A,V. Haridasan )

Member (A) ‘ Member (3J)

s
- e
{Dated 21-11~1994 Deputy Registrer(J)

Open Court Dictation.

‘Copy toi-

kmv - ‘
1. Secretary, finistry of Steel & Mines, Dept. of Minss, Union

2. The Director General, Geological Surney of India, 27,
Jawaharlal Niehru road, Calcutta.

3. Tha Oy. Director General Gelogicel Surfey of India, 3outher
Regional UFFficae, fukaramjahi road, Hyd-1.
, w o :

4. One copy to Sri.L/JVﬂnkat@swarm Rao, md.mcatu, CAT, Hyd.
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5. One copy to Sai. Addl. CGSC, CAT, Hyd.

6. One copy to Library, CAT, Hyd.

7. Unm spare copy.
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